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'THE SUPREME COURT (NUMBER OF JUDGES)
'~ © AMENDMENT ACT, 1986 -

e

No. 22 or 1986

o SR [9th May, 1986.]

-An Act further to amcnd the Supreme Gourt (Number of Judges)
Act, 1956

Br 1t enacted by Parhament in the Thlrty -seventh . Year of the
: Repuolic of India as follows —

1 This Act may be called the Supreme Court (Number of Judges) " Short-

Amendment Act, 1986. T L .y “'ﬂ°-
55 of igss. o 2 In sectlon 2 of the Supreme Court (Number of Judges) Act 1956 Am’e’ndi._'
~ for the word “seventeen” the word “twenty~ﬁve” shall be substituted - ment of

section 2,

~
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